FORM LD-23

APPLICATION FOR EXTENSION OF TIME [NOT BEING A TIME EXPRESSLY PROVIDED IN THE ACT OR
A TIME FOR THE EXTENSION OF WHICH PROVISION IS MADE IN THE RULE]

(Section 76 Rule 75)
In matter of'
1/we? being the ——— in thé above matter hereby apply for an extension of time® —
for* on the following grounds: : -
Dated this day of 20—
5
To

The Registrar of Semiconductor Integrated Circuits Layout-Design,
The Office of the Semiconductor Integrated Circuits Layout-Design Registry at®

Insert words and reference number identifying the matter in respect of which the application is made.

State full name and address.

Insert the period of extension.

State the purpose for which extension of time is required.

Signature, .

State the name of the place of the appropriate office of the Semiconductor Integrated Circuits Layout-Design Registry. See rule 4.
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